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(b) the Ministry's stand on the DoPT Memoranda which had created a distinction
between Group A and B posts and Group C and D posts, by not providing reservation
in Group A and B posts filled through promotion; and

(¢) in what manner the Ministry would ensure that the recent Supreme Court's

judgement gets implemented?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL): (a) to (¢) Department of Personnel and
Training (DoPT) in the Central Government is the nodal Department on matters
concerning recruitment of personnel in Central Government Organizations including
matters relating to implementation of reservation for persons with disabilities. DoPT
has informed that in its judgment dated 30.06.2016 in Writ Petition (Civil) No.
521 of 2008 titled Rajeev Kumar Gupta and Ors. Vs. Union of India and Ors., the
Hon'ble Supreme Court directed the Government to extend three per cent reservation
to Persons with Disabilities in all identified posts in Group A and B, irrespective of

the mode of filling up of such posts.

Section 33 of the Persons with Disabilities (Equal Opportunities, Protection of
Rights and Full Participation) Act, 1995 (PwD Act, 1995) provides that every appropriate
Government shall appoint in every establishment such percentage of vacancies not
less than three per cent for persons or class of persons with disability of which one
per cent each shall be reserved for persons suffering from:

(i) blindness or low vision;

(i) hearing impairment;

(iii) locomotor disability or cerebral palsy, in the posts identified for each.

Reservation in promotion in Group C and D for persons with disabilities exists
since 1989. This provision is continued because of provisions of Section 72 of the
PwD Act, 1995 which stipulates that the provisions of this Act, or the rules made
thereunder shall be in addition to, and not in derogation of any other law for the

time being in force or any rules, order or any instructions issued thereunder, enacted
or issued for the benefit of persons with disabilities.

Number of students with disabilities in the country

2899. KUMARI SELJA: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) the total number of students with disabilities in schools, colleges and

universities in the country;
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(b) the total number of scholarships offered to the persons with disabilities,
scheme-wise;

(¢c) the number of beneficiaries under the scheme during the last two years,
scheme-wise; and

(d) the steps taken by Government to improve the uptake under such schemes?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL): (a) Department of Empowerment of Persons
with Disabilities (Divyangjan) does not compile information relating to Students with
Disabilities who are enrolled/studying in various academic institutions. However, as
per Census 2011, Educational level of Persons with Disabilities are as under:-

Education level PwDs

Literate (includes figures for 'literates without educational level' 1,46,18,353
and 'educational levels not classifiable')

Literate but below primary 28.,40,345
Primary but below middle 35,54,858
Middle but below matric/secondary 24.48,070

Matric/Secondary but below graduate (includes 'non-technical and 34.48.650
technical diploma' and ‘certificate not equal to degree")

Graduate and above 12,46,857

(b) and (c¢) Department of Empowerment of Persons with Disabilities (Divyangjan)
is implementing the following six scholarship Schemes for Students with Disabilities
(SwDs):-

@) Pre-Matric Scholarship Scheme for class IX and X;
(i)  Post-Matric Scholarship Scheme for class XI to post graduation;

(iii)  Scholarship for Top Class Education for post graduation courses in the
institutes of excellence as notified in the scheme;

(iv) National Fellowship for Persons with Disabilities (NFPwD) for pursuing
M.Phi/Ph.D. courses in any university recognized by University Grants
Commission (UGCO);

(v)  National Overseas Scholarship for Students with Disabilities for pursuing
studies abroad at the level of Masters’ Degree and Ph.D;

(vi)  Scholarship under Trust Fund for pursuing professional or technical courses
from recognized institutes.
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The details regarding the total number of scholarships offered and number of

beneficiaries, Scheme-wise, during the last two years are given in the Statement-I
(See below).

(d) The steps taken by this Department to improve the uptake under Scholarship

Schemes for Persons with Disabilities (PwDs) are given in the Statement-II.

Statement-1

The details of total number of scholarships offered to Persons with Disabilities

and number of beneficiaries, Scheme-wise, during last two years

S1  Name of Scheme Number of Number of beneficiaries Remarks
No. scholarship 501415 201516
per annum
1 2 3 4 5 6
(1) Pre-Matric Scholarship 46000 563 2182 Scholarship amount
Scheme for 2014-15
(i) Post-Matric 16650 1160 4104 ~ beneficiaries under
. Pre and Post Matric
Scholarship Scheme
Scheme was released
during 2015-16.
(1i1)  Scholarship for Top 160 Not 44 This Scheme has
Class Education Applicable been introduced
with effect from
1.4.2016.

(iv) National Fellowship 200 300 (*) 200 (*) The higher
number is on
account of backlog
and possible drop
outs.

(v) National Overseas 20 0 7 None of the candidates

Scholarship selected, under

National Overseas
Scholarship Scheme
(NOS) for Students
with Disabilities, have
submitted their
complete documents
to claim the amount
of scholarships as yet.
No amount has been
released under NOS
Scheme so far.
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1 2 3 4 5 6
(vi) Scholarship under 2500 2500 1558 The Scheme is being
Trust Fund (fresh) (fresh) managed by National
+ 497 + 475 Handicapped Finance
(renewal) (renewal) and Development
Corporation
(NHFDC).

Statement-I11

Details of steps/actions taken to improve the uptake under Scholarship Schemes

@

(i)

(iii)

(iv)

\

(vi)

(vii)

for Persons with Disabilities (PwDs)

The National e-Scholarships Portal (NeSP) www.scholarships.gov.in has been
launched as a part of Digital India campaign by Hon’ble Prime Minister
on lst July, 2015. Three Scholarship Schemes of this Department namely
Pre-Matric Scholarship, Post-Matric Scholarship and Top Class Education
are being implemented through NeSP. NeSP is one-stop solution through
which various services, starting from student registration, application receipt,
processing, sanction and disbursal of various scholarships to students, are
enabled.

The fellowship amount under National Fellowship for Persons with
Disabilities Scheme (NFPwD) has been enhanced from I 16,000/- to
¥ 25,000/- per month for Junior Research Fellowship (JRF) and T 18,000/-
to T 28,000/-per month for Senior Research Fellowship (SRF).

Courses at the level of post-graduate degree/diploma/certificate are also
included under Post-Matric Scholarship Scheme.

Advertisement is published in leading newspapers all over the country to

call for applications for all the schemes.

Notifications are issued through the website of this Ministry for information
of all concerned.

Letters to all Chief Secretary of State Governments/UT have been issued
for cooperation of State Governments/UT for verification of scholarship

applications of PwDs.

A workshop for State Nodal Officers has been organised on
08.08.2016



